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DELHI - LEGISLATIVE ASSEMBLY
BULLETIN P.RT-II
(General information relating to legislative & other matters)
Tussday, March 7, 1995/Phalguna 1%, 1916 (Saka)

No.153

DETEZNTION AND RELEAGE O7 MEMBERS

: The following communication dated 2.3.1995 addressed
to the Hon'ble Speaker, Delhi legisla:ive assembly, from the
Deputy Commissiocner of Police, New Delhi District, New Delhi

was received on 6th March, 1995 ;- -

"I have the honour to infarm you that

Shri Ramvir Singh Bidhuri and Shri Parve j
Hashmi,  Hon. Members of Legislative assembly,
Delhi alongwith their other suppecrters were _
detained under section 65 of Delhi Police .act,
1978 for disobeying the lawful directions of
Police from Parliament Street, New Delhi at
1455 hrs. today i.e. 2.3.95.

They were released at 1510 hrs. fron
Police Station Parliement Street, New Delhi,
the same day i.e. 2.3.95."

P.N. GUPTA
SUECRETHRY




